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(a) whether Uttar Pradesh Government
has rejected the demand of Rajasthan
Government to give its due share of Tehri
Dam water;

(b) it so, whether Rajasthan Govern-
ment has requested Union Government to
pursue the matter with Uttar Pradesh Gov-
emment;

(¢) whether the release of water from
this Dam is essential to meet drinking water
scarcity in Alwar and Bharatpur districts of
Rajasthan;

(d) whether Union Government have
decided to convene a meeting of the con-
cermned Chief Ministers; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WATERRESOURCES (SHRI
MANUBHAI KOTADIA): (a) The Govern-
ment of Uttar Pradesh have informed Ra-
jasthan Government in September, 1988
that in view of commitments on Ganga wa-
ters at Tehri Dam Project, it does not appear
possible to supply waters to areas in Rajast-
han.

(b) State Government has been ad-
vised to bring up the matter before the inter-
state meeting.

(c) Bharatpur and Deeg areas are being
given water from Agra Canal to meet drink-
ing water requirements.

(d) No, Sir.

(e) Does not arise.

Committee on Yamuna Water Sharing

1543. SHRI GIRDHARI LAL BHAR-
GAVA: Will the Minister of WATER RE-
SOURCES be pleased to state:
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(a) whether a Committee had been
constituted to look into the demand of Ra-
jasthan for its share of Yamuna water;

(b) if so, whether the said Committee
had submitted their repart to the Ministry of
Water Resources in April 1985;

(c) whether a meeting of the Chief Min-
isters of the States through which Yamuna
river flow which was fixed for 12th October,
1988 to discuss the point of sharing of
Yamuna water had been postponed; and

(d) if so, the action taken so far to meet
the demand of Rajasthan?

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES (SHRI
MANUBHAI KOTADIA): (a) and (b). A Tech-
nical experts committee examined the availa-
bility of water to recommend norms/prin-
ciplesfor allocation of Yamunawaters among
the basin States up to Okhla Barrage and
submitted their report in April, 1985.

(c) Yes, Sir.

(d) An inter-State meeting fixed in Feb-
ruary, 1989 did not materialise.

Recommendations of Abid Hussailn
Committee

1544. SHRI GIRDHARI LAL BHAR-
GAVA: Will the Minister of TEXTILES be
pleased to state:

(a) whether Government are reviewing
the textile policy in order to know the difficul-
ties being faced at different levels by the
handloom, powerloom, synthetic mills, farm-
ers, labourers and the management and to
provide optimum satisfactionto the consum-
ers;

(b) it so, the outcome of this review;



